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{c) the amount of funds allocated and disbursed for payment of food security

allowance; and

{d) the procedure beneficiaries must follow to report non-supply of PDS foodgrains

and to receive food security allowance?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(SHRI RAMVILAS PASWAN): (a) to {c) As per available information, there has been
no instance of payment of food security allowance due to non-supply of foodgrains

by State Govermnments/ Union Territory (UT) Administrations.

{d) As per Food Security Allowance Rules, 2015, the nodal officer appointed by
State Government/ UT Administration is required to verify at the end of every month
and at each fair price shop, the status of supply of foodgrains to entitled persons and
ensure time- bound payment of food security allowance to the entitled persons in every
case where entitled quantity of foodgrains has not been supplied due to non availability

of foodgrains at the fair price shop or for any unforeseen reasons.
Agricultural development schemes in West Bengal and North-Eastern States

1047. SHRI DEREK ' BRIEN: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

{a) the amount of foodgrains purchased by Government from each State, especially

West Bengal and North-Hastemn States, year-wise during the last five years;

(b} whether Government has undertaken any agricultural development schemes in

West Bengal and the North-East, if so, the details thereof, and
{c) the details of the budgetary allocation and disbursal for such schemes?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(SHRI RAMVILAS PASWAN): (a) The State-wise procurement of rice, wheat and
coarsegrain in Central Ppol in each States including that in West Bengal and North-

Eastern States if any during last five years are given in Statement-1, I1 and 111 respectively
{See below).

{(b) and (c¢) The Government of India in Department of Agriculture, Cooperation and
Farmers Welfare (DAC&FW) is implementing a number of developmental schemes viz.
Mission for Integrated Development of Horticulture (MIDH), National Food Security
Mission (NFSM), National Mission of Oilseeds and Oil Palm (NMOOP), National
Mission on Agricultural Extension and Technology (NMAET), National Mission for
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Sustainable Agriculture (INMSA), Integrated Scheme on Agriculture Marketing (TSAM),
Integrated Scheme on Agriculture Cooperation (ISAC), Integrated Scheme on Agri-
Census and Statistics (ISAC&S), National Crop Insurance Programme (NCIP), Pradhan
Mantri Krishi Sinchai Yojana (PMKSY) and Rashtriya Krishi Vikas Yojana (RKVY).
These schemes are being implemented in the country including West Bengal and North
- Eastern States. An amount of ¥ 125.00 crore as per Revised Estimates has been
earmarked for Organic Value Chain for North East for the year 2015-16.

The details of the funds allocated and released to West Bengal and North - Eastern

States under various Schemes being implemented by DAC&FW is given in Statement-
Y

Statement-I
Details of rice procurement for central pool for the last five years
(Marketing season wise)

(Figures in lakh tonnes)

Sl. No. States/ UTs KMS KMS KMS KMS KMS KMS
2010-11  2011-12 2012-13 2013-14  2014-15 2015-16%*

1 2 3 4 5 6 7 8

il Andhra Pradesh 96.09 7548 64.86 3737 3596 2678

2 Telangana 43.53 3504 10.16
3. Assam 0.16 0.23 020 0.00 0.15 010
4. Bihar 883 1534 13.03 942 16.14 4.60
5. Chandigarh 0.10 0.13 012 012 0.10 0le
) Chhattisgarh 3746 41.15 43.04 4290 3423 3972
7. Del 0.00 0.00 000 0.00 0.00 0.00
8. Gujarat 0.00 0.04 000 0.00 0.00 0.00
9. Haryana 1687 2007 26.09 24.06 2015 28.60
10. Himachal Pradesh 0.01 0.01 001 0.00 0.00 0.00

11 Jharkhand 0.00 275 215 0.00 0.06 0.52
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1 2 3 4 5 6 7 8
12. Jammu and Kashmir 011 009 002 0.00 0.00 0.07
13, Karnataka 1.80 357 059 0.00 0.88 0.41
14, Kerala 263 37 240 359 374 1.50
15, Madhya Pradesh 516 635 8.98 10.45 8.07 8.49
16, Maharashtra 308 190 1.9 1.61 199 1.29
17.  Nagaland 0.00 0.00 0.00 0.00 0.00 0.00
18 Odisha 24.65 2866 3615 28.01 3357 2012
19, Puducherry 040 0.05 0.00 0.00 0.00 0.00
20 Punjab 86.34 7131 85.58 81.06 71.86 93.50
21.  Rajasthan 0.00 0.00 0.00 0.00 0.00 0.00
22 Tamil Nadu 1543 1596 431 6.84 10.51 627
23, Uttar Pradesh 2554 3357 22.86 11.27 16.98 2652
24, Uttarakhand 422 378 497 463 465 597
25 West Bengal 13.10 2041 1766 13.59 2032 538
ToraL 34198 35060 34044 31845 32040 28016

* KMS 2015-16 is under progress. Data reported as on 29.02.2016

KMS= Kharif Marketing Season i.c. From September to August

Statement-I1

Details of wheat procurement for central pool for the last five vears

{(Marketing Season wise)

{Figures in lakh tons)

Sl No States/UTs RMS RMS RMS RMS RMS
2011-12 2012-13 2013-14  2014-15  2015-16
1 2 3 4 5 6 7
1. Punjab 109.58 12834 10897 11641 103.44
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1 2 3 4 5 6 7
2, Haryana 69.28 86.65 5873 64.95 67.78
3 Uttar Pradesh 34.61 50.63 6.83 6.28 22.67
4 Uttarakhand 042 139 0.05 0.01 0.04
5. Madhya Pradesh 4965 84.93 63.55 7094 73.09
6. Gujarat 1.05 1.36 0.00 0.00 073
7 Rajasthan 13.03 19.64 12.68 2159 13.00
8. Bihar 557 772 0.00 0.00 0.00
9. Jharkhand 0.00 0.00 0.00 0.00 0.00
10. Karnataka (0.00 0.00 0.00 0.00 0.00
11. Delhi 0.08 031 0.00 0.00 002
12. Jammu and Kashmir 0.00 0.09 (.00 0.00 0.00
13.  Maharashtra 000 002 000 0.00 0.00
14, Odisha 0.00 0.00 0.00 0.00 0.00
15. Himachal Pradesh 001 001 0.00 0.00 0.00
16. Chandigarh 007 017 0.00 0.05 011
17. West Bengal 0.00 002 002 0.00 0.00
18. Chhattisgarh 0.00 0.00 009 0.00 0.00
19. Andhra Pradesh 0.00 0.00 0.00 0.00 0.00
20. Assam 000 0.00 0.00 0.00 0.00
21. Others 0.00 000 0.00 0.00 0.00
Totar 28335 381.48 25092 280.23 280.88

RMS= Rabi Marketing Season ie. From April to March



Statement-I11

Details showing procurement of coarsegrains

(Figures in Tonnes)

KMS Commodity Andhra  Telan- Bihar  Chhatt- Haryana  Kama- Madhya Mahar- Rajasthan Total
Pradesh  gana 1sgarh taka  Pradesh  ashtra
1 2 3 4 5 6 7 3 9 10 11 12

2010-2011 Jowar - - - - - 38 366 - 404
Bajra - - 73653 - 0 11 73664

Maize 2610 - 37657 8875 2331 - 51473

Ragi - - - 2284 - 2284

2011-2012 Jowar - - 0
Bajra - - 17385 - 0 17385

Maize 450 - 16803 139 - 17392

Ragi - - - 1157 - 1157

2012-2013 Jowar 5740 63843 09583
Bajra 0
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Statement-IV

Details of funds allocated and veleased to West Bengal and North-Eastern States
under the various schemes being implemented by Department of Agriculture,

Cooperation and Farmers Welfare

(T in crore)

2015-16
SL No. Name of the State Allocation Release so far
L Arunachal Pradesh 112.25 5982
2 Assam 32042 19930
3 Manipur 9837 63.56
4 Meghalaya 63.55 3166
5 Mizoram Q.40 5278
6 Nagaland 11039 60.07
7 Sikkim 86.36 5195
8 Tripura 9023 5233
9 West Bengal 42353 21361

Allotment of wheat and rice to Rajasthan

1048, SHRI NARAYAN LAT PANCHARIYA: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether there is a provision of providing free meals to pregnant women,
lactating mothers and children upto the age of six years through Anganwadi under the
NFSA, 2013, if so, types of foodgrains and quantity thereof allocated to States including

Rajasthan, year-wise and State-wise;

(b} whether Government of Rajasthan has requested Central Government under
the above Act for allocation of 34,000 metric tonnes of wheat and 14,000 metric tonnes

of rice per year; and

{c) if so, whether Central Government intends to accept the above request, if so,

by when and if not, the reasons therefor?

TOriginal notice of the question was received in Hindi.



